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                COURT NO. 01   
       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 
               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

 
 
 
 
 
NOTE:CM APPL.13544/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-16520/2024  LISTED AT ITEM NO.35 
 
NOTE:CM APPL.13650/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-11950/2024  LISTED AT ITEM NO.33 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

COURT NO. 37  
DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 
     HON’BLE MR. JUSTICE TEJAS KARIA 
 
 
 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 
       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7 
 
  cmmridulasharma.dhc@gov.in  
 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
33 FAO (COMM)-68/2025 

CM APPL. 13736/2025 
CM APPL. 13737/2025 
CM APPL. 13738/2025 
CM APPL. 13739/2025 
CM APPL. 13740/2025 

M/S GTL INFRASTRUCTURE LTD.  
V/s S.C WADHWA AND SONS (HUF) 
  

SWETANK SHANTANU SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
SWETANK SHANTANU(LEGALCONSULTUS@GMAIL.COM)(9891200224)(PETITIONER) 
SWETANK SHANTANU(LEGALCONSULTUS@GMAIL.COM)(9891200224)(PETITIONER) 
VSALEGAL(OFFICE@VSALEGAL.IN)(0)(RESPONDENT) 

 

34 W.P.(C)-2883/2025 ANIL  
V/s REGISTRAR OF COOPERATIVE SOCIETY & ORS 
  

YATIN SHARMA SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
YATIN SHARMA(TAXOCATE@GMAIL.COM)(9773903778)(PETITIONER) 
RCOOP, DEPUTY REGISTRAR, MANTOLA COOP SOCIETY(RCOOP@NIC.IN, 
DEPUTYREGISTRARRCS@GMAIL.COM, 
MANTOLACOOPSOCIETY@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI, UNION OF 
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 
 
 
 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7�
mailto:cmmridulasharma.dhc@gov.in�
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35 W.P.(C)-2884/2025 
CM APPL. 13728/2025 
CM APPL. 13729/2025 
CM APPL. 13730/2025 

M S EARTHCON TRADECON PVT LTD  
V/s BANK OF BARODA E VIJAYA BANK & ORS. 
  

DEEPAK VERMA  

 OTHER DETAILS OF ADVOCATES: 
DEEPAK VERMA & ABHISHEK SHARMA(ABHISHEKSHARMALAWYER@GMAIL.COM, 
ATTORNEYDEEPAKVERMA@GMAIL.COM)(9650926945)(PETITIONER) 
BANK OF BARODA, PROCURE TIGER, RAM PRASAD(ARMDEL@BANKOFBARODA.COM, 
SUPPORT@PROCURETIGER.COM, RAMPRASAD@AUCTIONTIGER.NET)(0)(RESPONDENT) 
GANA PRAKASH, ARYAN, PRAVEEN THEVAR(GANAPRAKASH@EPTL.IN, 
ARYAN@EPTL.IN, PRAVEEN.THEVAR@AUCTIONTIGER.NET)(0)(RESPONDENT) 
PROCURE TIGER, RIKIN, SALES AUCTION TIGER(INFO@PROCURETIGER.COM, 
RIKIN@AUCTIONTIGER.NET, SALES@AUCTIONTIGER.NET)(0)(RESPONDENT) 
PROCURE TIGER, NEVVA PROJECT, CHANDRAKANT 
BJOJEPATIL(SALES@PROCURETIGER.COM, NEVVAPROJECT@GMAIL.COM, 
BHOJEPATIL@GMAIL.COM)(0)(RESPONDENT) 
RUCHI , ARUN, PRAVEENA(RUCHISINDHWANIW@GMAIL.COM, 
ADVARUN36@GMAIL.COM, PRAVEENA1807@GMAIL.COM)(0)(RESPONDENT) 

 

36 W.P.(C)-2885/2025 
CM APPL. 13731/2025 
CM APPL. 13732/2025 

SARDAR SINGH AND ORS  
V/s MCD AND ORS 
  

K SHIVA  

 OTHER DETAILS OF ADVOCATES: 
SHIVA KRISHNAMOORTY AND SAI 
SHASHANK(DEEPAKKR4473@GMAIL.COM)(9790745338)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, HARISH(STANDINGCOUNSELGNCTD@GMAIL.COM, 
HARISH.KHINCHI@YAHOO.COM)(9868250806)(RESPONDENT) 
MCD, UNION OF INDIA(CLOMCDHQ@GMAIL.COM, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
 
 
 
 
 

 

AFTER NOTICE MISC. MATTERS 
37 W.P.(C)-1903/2020 SH. GULAB SINGH AND ORS.  

V/s D.M. /LAC SOUTH WEST DISTRICT KAPASHERA & 
ORS 
  

B D SHARMA  

 OTHER DETAILS OF ADVOCATES: 
B D SHARMA()(9811105381)(PETITIONER) 

 

 

mailto:UOIDHC@GMAIL.COM)(0)(RESPONDENT)�
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                COURT NO. 38  
            DIVISION BENCH-III  

HON'BLE MR.JUSTICE YASHWANT VARMA 
HON'BLE MR. JUSTICE HARISH VAIDYANATHAN SHANKAR 
 

 
CLICK HERE TO JOIN VC 
  
https://delhihighcourt.webex.com/meet/dhcecourtvc11 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
cmrajeevkumar.dhc@gov.in  

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
103 FAO (COMM)-69/2025 

CM APPL. 13741/2025 
RAVINDRA GOYAL  
V/s M/S. NATIONAL AGRICULTURAL COOPERATIVE 
MARKETING FEDERATION OF INDIA LIMITED (NAFED) 

SONAL SINHA  

 OTHER DETAILS OF ADVOCATES: 
SONAL SINHA (SINHASONAL0609@GMAIL.COM)(9810002285)(PETITIONER) 
DSN LEGAL(INFO@DSNLEGAL.COM)(0)(RESPONDENT) 

 

104 W.P.(C)-2893/2025 
CM APPL. 13754/2025 
CM APPL. 13758/2025 

GAURI GALLERY THROUGH ITS PROPRIETOR  
V/s UNION OF INDIA & ANR. 
  

S. SUNIL SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
S. SUNIL (SSUNIL29@GMAIL.COM)(9818122309)(PETITIONER) 
DELHI NORTH LEGAL, UNION OF INDIA(DELHINORTH-LEGAL@GOV.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

FOR ADMISSION 
105 W.P.(C)-2392/2025 

CM APPL. 11285/2025 
CM APPL. 11286/2025 

JAITSI CREATION THROUGH ITS PROPRIETOR MR. 
KAMAL KUMAR BOTHRA  
V/s COMMISSIONER DELHI GOODS AND SERVICE TAX 
AND OTHERS 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR/PARVEEN KUMAR 
GAMBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER) 
HARPREET SINGH, SANTOSH KUMAR 
TRIPATHI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
UNION OF INDIA, CTT DELHI(UOIDHC@GMAIL.COM, 
CTT.DELHI@NIC.IN)(1123384193)(RESPONDENT) 

 

106 W.P.(C)-2406/2025 
CM APPL. 11391/2025 
CM APPL. 11392/2025 

COLOR FABRICS THROUGH ITS PROPRIETOR MR. SAHIL 
MAHAJAN  
V/s COMMISSIONER DELHI GOODS AND SERVICE TAX 
AND OTHERS 

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR/PARVEEN KUMAR 
GAMBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER) 
HARPREET SINGH, SANTOSH KUMAR 
TRIPATHI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
UNION OF INDIA, CTT DELHI(UOIDHC@GMAIL.COM, CTT.DELHI@NIC.IN)(0)(RESPONDENT) 

 

 
NOTE:CM APPL.13532, 13533/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)9089/2023  LISTED AT ITEM NO.35 
NOTE:CM APPL.13570/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1859/2025  LISTED AT ITEM NO.71 
NOTE:CM APPL.13684/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1294/2025  LISTED AT ITEM NO.69 
NOTE:CM APPL.13683/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1858/2025  LISTED AT ITEM NO.70 
NOTE:CM APPL.13656/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-13670/2024  LISTED AT ITEM NO.41 
NOTE:CM APPL.13714/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1861/2025  LISTED AT ITEM NO.73 
NOTE:CM APPL.13712/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1860/2025  LISTED AT ITEM NO.72 
NOTE:CM APPL.13711/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1859/2025  LISTED AT ITEM NO.71 
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COURT NO. 42   
DIVISION BENCH-IV 

            HON'BLE MS.JUSTICE REKHA PALLI 
   

CLICK HERE TO JOIN VC

HON’BLE MS.JUSTICE RENU BHATNAGAR 
 
 
 
NOTE: SUPPLEMENTARY PASS OVER MATTERS SHALL BE TAKEN UP IMMEDIATELY AFTER THE 
SUPPLEMENTARY LIST IS OVER. 
 
NOTE:  “ MATRIMONIAL MATTERS LISTED IN THE ADVANCE CAUSELIST, IF NOT TAKEN UP EARLIER, 
WILL BE TAKEN UP  
         AT 03:30 P.M. EXCEPT FRIDAY.”  
 
 

 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt18 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO : 
 
anand.pinani@dhc.nic.in  
 

ITEM 
NUMBER 

dhc.court2102@gmail.com 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
33 RFA(COMM)-136/2025 

CM APPL. 13742/2025 
CM APPL. 13743/2025 

MR. NAVNEET RANJAN  
V/s M/S AESPIRE FORMULATIONS PVT. LTD. 
  

SWETANK SHANTANU SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
SWETANK SHANTANU(LEGALCONSULTUS@GMAIL.COM)(9818058809)(PETITIONER) 
SWETANK SHANTANU (LEGALCONSULTUS@GMAIL.COM)(9818058809)(PETITIONER) 
LEXINFINITY(LEXINFINITY11@GMAIL.COM)(0)(RESPONDENT) 
LEX INFINITY(LEXINFINITY11@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
34 LPA-412/2018 

CM APPL. 30368/2018 
WITH LPA 550/2018 

SERCURITIES EXCHANGE BOARD OF INDIA  
V/s AMIT JAIN 
  

SANDHYA KOHLI, RISHABH JAIN  

 OTHER DETAILS OF ADVOCATES: 
SANDHYA KOHLI()(9313311968)(PETITIONER) 

 

35 LPA-550/2018 AMIT JAIN  
V/s SECURITIES AND EXCHANGE BOARD OF INDIA 
  

RISHABHA JAIN, SANDHYA 
KOHLI 

 

 OTHER DETAILS OF ADVOCATES: 
RISHABHA JAIN()(9999004468)(PETITIONER) 
SANDHYA KOHLI(SANDHYAKOHLI@GMAIL.COM)(9313311968)(RESPONDENT) 

 

FRESH MATTERS & APPLICATIONS 
36 MAT.APP.(F.C.)-96/2025 

CM APPL. 13749/2025 
CM APPL. 13750/2025 

SHIVI AGGARWAL  
V/s SRISHTI AGGARWAL @RASHI SINCE UNSOUND 
MIND THROUGH HER FATHER PIYUSH AGGARWAL 
  

AJAI KUMAR TRIPATHI  

 OTHER DETAILS OF ADVOCATES: 
A K TRIPATHI (ADVOCATEAKTRIPATHI100@GMAIL.COM)(9810154341)(PETITIONER) 
SRISHTIEDU(SRISHTIEDU9@GMAIL.COM)(0)(RESPONDENT) 

 

 
NOTE:CM APPL.13694/2025 SHALL BE TAKEN UP ALONGWITH MAT.APP.(F.C.)-387/2024  LISTED AT ITEM NO.24 
 
NOTE:CM APPL.13396/2025 SHALL BE TAKEN UP ALONGWITH FAO(OS)(COMM)-179/2024  LISTED AT ITEM NO.03 

 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt18�
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COURT NO. 33  
DIVISION BENCH- V 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 
   

1. ON MONDAY, TUESDAY AND FRIDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST  

HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 
 
 
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  
NOTE:  ALL THE COUNSELS/LITIGANTS ARE INFORMED THAT W.E.F 3RD FEBRUARY, 2025,  

  THE COURT SHALL TAKE UP THE MATTERS IN THE FOLLOWING MANNER. 
  ----------------------------------------------------------------------------------- 
 

OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M.  THEREAFTER, ADVANCE  

LIST MATTERS OF CRIMINAL SIDE SHALL BE TAKEN UP. 

 
2. ON WEDNESDAY AND THURSDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST  

OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M.  THEREAFTER, ADVANCE  

LIST MATTERS OF CIVIL/TAX SIDE SHALL BE TAKEN UP. 

 
CLICK HERE FOR VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 
 
Meeting No. 1669 92 0249 
 
 
Join from a video conferencing system or application 
Dial: 
 
dhcvirtualcourt6@dhcvirtualcourt.webex.com 
 
 
You can also dial 210.4.202.4 and enter your meeting number. 
 
Join by phone 
Access Code: 1669 92 0249 
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
courtmaster@pmsingh.in 

      

  
 
 
NOTE: Counsels and Litigants may send their apperances through the following  
      link/form. This form shall be available during Court hearing days 
      from 09:00 A.M – 04:30 P.M.. 
 

ITEM 
NUMBER 

https://forms.gle/LszUZHy9YMBfTrAu7  
 

                              

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
25 W.P.(CRL)-789/2025 

CRL.M.A. 7311/2025 
RAMAKANT SHANKARMAL PILANI  
V/s STATE (NCT OF DELHI) 
  

TUSHAR GUPTA  

 OTHER DETAILS OF ADVOCATES: 
TUSHAR GUPTA(TUSHAR@MGLAW.IN)(9871550054)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-86/2024) 
CRL.M.C. 6574/2024 FILED BY RAMESH DHANRAJ 
PUNJABI & ORS. (D. OF HEARING : 2025-04-01 ) 
CRL.M.C. 6585/2024 FILED BY GANESH 
BENZOPLAST LIMITED & ORS. (D. OF HEARING : 
2025-04-01 ) 
CRL.M.C. 7897/2024 FILED BY NIRAJ NABH KUMAR 
(D. OF HEARING : 2025-04-01 ) 
BAIL APPLN. 4312/2024 FILED BY GOPAL 
BALMUKUND CHATURVEDI (DISPOSED ON : 2024-

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
https://forms.gle/LszUZHy9YMBfTrAu7�
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12-17 ) 
BAIL APPLN. 4322/2024 FILED BY AJIT KUMAR 
JENA (DISPOSED ON : 2024-12-17 ) 
W.P.(CRL) 590/2025 FILED BY RAUNAK RAMAKANT 
PILANI (D. OF HEARING : 2025-02-20 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
86/2024) 

26 W.P.(C)-2882/2025 
CM APPL. 13727/2025 

M/S MAGGU MULTIVENTURES PVT. LTD.   
V/s PRINCIPAL COMMISSIONER OF 
CUSTOMS-IMPORT INLAND CONTAINER 
DEPOT, TUGHLAKABAD, NEW DELHI & ORS. 
  

AKHIL KRISHAN MAGGU  

 OTHER DETAILS OF ADVOCATES: 
AKHIL KRISHAN MAGGU, VIKAS SAREEN, AYUSH MITTAL & MANINDER 
KAUR(MAGGUAKHIL@YMAIL.COM)(9650046568)(PETITIONER) 
HARPREET SINGH, CUSDEL(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
COMMRTKDIMP-CUSDEL@NIC.IN)(0)(RESPONDENT) 
ICDTK(ICDTKDSIIB@GMAIL.COM)(0)(RESPONDENT) 

 

27 W.P.(C)-2895/2025 
CM APPL. 13756/2025 

A S INTERNATIONAL  
V/s SALES TAX OFFICER CLASS II AVATO 
WARD 61 & ORS. 
  

PULKIT VERMA  

 OTHER DETAILS OF ADVOCATES: 
PULKIT VERMA(PULKIT@ENURELEGAL.COM)(9716694879)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, ANURAG, 
CBIC(STANDINGCOUNSELGNCTD@GMAIL.COM, ANURAGDULAW@GMAIL.COM, 
CHMN-CBIC@GOV.IN)(9868250806)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

28 W.P.(C)-2896/2025 
CM APPL. 13757/2025 

M/S IBIZA FRUITS AND NUTS  
V/s DIRECTOR GENERAL DIRECTORATE OF 
REVENUE INTELLIGENCE MINISTRY OF 
FINANCE AND ORS 
  

NAVEEN MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
NAVEEN(NAVEENMALHOTRA470@GMAIL.COM)(9810035082)(PETITIONER) 
HARPREET SINGH, CUSDEL(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
COMMRICDPPG-CUSDEL@GOV.IN)(0)(RESPONDENT) 
ADITYA SINGLA, DRI LEGAL, DRI DZU, CUSDEL(ASINGLASSC@GMAIL.COM, 
DRILEGAL.HQ@GOV.IN, DRIDZU@NIC.IN, COMMRAPPL-
CUSDEL@GOV.IN)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
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                COURT NO. 04 
       DIVISION BENCH-VI 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 
       HON’BLE MS.JUSTICE SHALINDER KAUR 
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
 
akhil.saxena@dhc.nic.in 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
50 CM APPL. 13654/2025 

In W.P.(C)-13734/2019(Disposed off 
case) 
WITH W.P.(C) 13907/2019 

VIKESH KUMAR SINGH  
V/s DIRECTOR GENERAL CENTRAL INDUSTRIAL SECURITY 
FORCE AND ORS. 
  

P SURESHAN, SANJAY KUMAR 
PATHAK 

 

 OTHER DETAILS OF ADVOCATES: 
P SURESHAN()(9818083219)(PETITIONER) 
P. SURESHAN(SURESHANDELHI@GMAIL.COM)(9818083219)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM, 
PATHAKSANJAYKUMAR@GMAIL.COM)(0)(RESPONDENT) 
SANJAY KUMAR PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT) 

 

51 CM APPL. 13685/2025 
In W.P.(C)-13907/2019(Disposed off 
case) 

ARUNCHALAM. P  
V/s DIRECTOR GENERAL CENTRAL INDUSTRIAL SECURITY 
FORCE AND ORS. 
  

P SURESHAN  

 OTHER DETAILS OF ADVOCATES: 
P SURESHAN()(9818083219)(PETITIONER) 
P. SURESHAN(SURESHANDELHI@GMAIL.COM)(9818083219)(PETITIONER) 
SANJEEV UNIYAL(SANJEEVUNIYAL@YAHOO.COM, UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
NOTE:CM APPL.13540/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-14599/2024  LISTED AT ITEM NO.25 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
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                    COURT NO. 05  
                    DIVISION BENCH-VII 
                HON'BLE MR.JUSTICE C.HARI SHANKAR  
       

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(

HON’BLE MR.JUSTICE AJAY DIGPAUL 
 
 
 
NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

vikram.224@dhc.nic.in.   The compilations should be     
         
        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    
        marked or highlighted. 
 
 
Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 
 
 
Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 
NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  
 
NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.  
 
 
 
 
 
To join hearing please click the link given below:- 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 
 
 
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpraveenkumar.dhc@gov.in 
 

ITEM 
NUMBER 

vikram.224@dhc.nic.in 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
88 LPA-177/2025 

CM APPL. 13671/2025 
CM APPL. 13672/2025 

SH D P KALYAN  
V/s NATIONAL TEXTILE CORPORATION LIMITED 
  

PRADEEP KATARIA  

 OTHER DETAILS OF ADVOCATES: 
PRATIK R BOMBARDE(PRATIKBOMBARDE@GMAIL.COM)(8447945230)(PETITIONER) 
SK SINGH(SKSINGH@AKSPARTNERS.IN)(0)(RESPONDENT) 

 

89 RFA(COMM)-137/2025 
CM APPL. 13744/2025 
CM APPL. 13745/2025 
CM APPL. 13746/2025 
CM APPL. 13747/2025 

PARUL  
V/s M/S. MLJ INDUSTRIES LIMITED 
  

MUNISH KUMAR VASHISHTH  

 OTHER DETAILS OF ADVOCATES: 
ASHOK RAJAGOPALAN(MUNISHVASHISHTH@YAHOO.CO.IN)(9810205583)(PETITIONER) 
MLJIMPEX(ADMIN@MLJIMPEX.COM)(0)(RESPONDENT) 

 

90 CM APPL. 13717/2025 
In W.P.(C)-9617/2018 

LOKESH KUMAR AND ORS.  
V/s GOVT. OF NCT OF DELHI AND ORS. 
  

SAAHILA LAMBA  

 OTHER DETAILS OF ADVOCATES: 
SAAHILA LAMBA()(9818153010)(PETITIONER) 
SAAHILA KAUR LAMBA(SAAHILAAMBA@GMAIL.COM)(9818153010)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

91 W.P.(C)-2877/2025 
CM APPL. 13719/2025 
CM APPL. 13720/2025 
CM APPL. 13721/2025 

SHRI SRIKANT PRASAD AND OTHERS  
V/s MUNICIPAL CORPORATION OF DELHI AND ORS. 
  

MUKESH KUMAR GUPTA SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
MUKESH KUMAR GUPTA & ABHISHEK 
SINGH(MUKESHGUPTA2000@YAHOO.COM)(8802169669)(PETITIONER) 
RAVINDER, MEENU GOSWAMI, MCD(OFFICE.ADVRAVINDER@GMAIL.COM, 
MEENU.GOSWAMI@GMAIL.COM, CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
 
 
 
 
 

 

mailto:vikram.224@dhc.nic.in�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
mailto:CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)�
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AFTER NOTICE MISC. MATTERS 
92 W.P.(C)-11693/2019 

CM APPL. 48068/2019 
CM APPL. 3262/2021 
CM APPL. 39848/2021 
CM APPL. 44788/2024 
WITH W.P.(C) 11694/2019 
W.P.(C) 11695/2019 
W.P.(C) 7915/2023 
W.P.(C) 8501/2024 

DEEN BANDHU GARG AND ORS.  
V/s SOUTH DELHI MUNICIPAL CORPORATION AND ORS. 
  

RAJIV AGGARWAL, RAJIV 
AGARWAL, NARESH KAUSHIK, 
SHIVANGI SANJAY KUMAR, ANAND 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAJIV AGGARWAL()(9811142757)(PETITIONER) 
RAJIVAGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER) 
RAJIV AGARWAL & MEGHA & L GANGMEI 
(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT) 
DIVYA PRAKASH PANDEY(DIVYAPPANDE@GMAIL.COM)(9818077123)(RESPONDENT) 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9811031792)(PETITIONER) 
DIVYA(DIVYAPPANDE@GMAIL.COM)()(RESPONDENT) 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(PETITIONER) 
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(PETITIONER) 

 

93 W.P.(C)-11694/2019 
CM APPL. 48071/2019 
WITH W.P.(C) 11695/2019 

RISHI KAPOOR AND ORS.  
V/s EAST DELHI MUNICIPAL CORPORATION AND ORS. 
  

RAJIV AGARWAL, NARESH 
KAUSHIK, ANAND SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAJIV AGARWAL()(9811142757)(PETITIONER) 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(PETITIONER) 
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(PETITIONER) 

 

94 W.P.(C)-11695/2019 
CM APPL. 48074/2019 
CM APPL. 3416/2021 

DINESH AND ANR.  
V/s NORTH DELHI MUNICIPAL CORPORATION AND ORS. 
  

RAJIV AGARWAL, RAJIV AGARWAL, 
NARESH KAUSHIK, ANAND SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAJIV AGARWAL()(9811142757)(PETITIONER) 
RAJIV AGARWAL & MEGHA & L GANGMEI (RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER) 
RAJIVAGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER) 
NAMRATA MUKIM(NAMRATAMUKIM@HOTMAIL.COM)(9899106515)(RESPONDENT) 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(PETITIONER) 
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(PETITIONER) 

 

95 W.P.(C)-7915/2023 SURESH CHAND SHARMA  
V/s MUNICIPAL CORPORATION OF DELHI AND ORS. 
  

NARESH KAUSHIK  

 OTHER DETAILS OF ADVOCATES: 
NARESH KAUSHIK(SATPALB71@GMAIL.COM)(1123711667)(PETITIONER) 
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 

 

96 W.P.(C)-8501/2024 MUNICIPAL CORPORATION OF DELHI   
V/s ANITA KUMARI AND ANR 
  

SOUMITRA CHATTERJEE  

 OTHER DETAILS OF ADVOCATES: 
SRIPARNA CHATTERJEE()(9999941193)(PETITIONER) 
SINHA (SINHAADVOCATE@HOTMAIL.COM)()(RESPONDENT) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT) 

 

 
 
NOTE:CM APPL.13669/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-7572/2024  LISTED AT ITEM NO.20 
 
NOTE:CM APPL.13708/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-10294/2024  LISTED AT ITEM NO.26 
 
 
 
 
 



06.03.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

10 
 

   COURT NO. 35    
                HON’BLE MR.JUSTICE CHANDRA DHARI SINGH  
 
 
 
NOTE: CRL.M.A. 7244/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-1287/2023 LISTED AT ITEM NO.49 
 
 
 
   COURT NO. 41 
       HON'BLE MS.JUSTICE JYOTI SINGH  
 
 
 
NOTE:”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF  
      SUPPLEMENTARY LIST.” 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

cmnijeshnair@gmail.com 
 
 
CLICK HERE TO JOIN VC 
 

 

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f 
 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
66 CM APPL. 13703/2025 

In RFA-465/2019 
EAST DELHI MUNICIPAL CORPORATION  
V/s SH. DAYA RAM TYAGI & ORS. 
  

TAJINDER VIRDI, AMBAREEN 
QAISAR, C S BHANDARI, GANESH 
KUMAR SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
TAJINDER VIRDI()(9818834444)(PETITIONER) 
MANISHA(MANISHAADVOCARE111@GMAIL.COM)()(PETITIONER) 
MANISH (MANISHAADVOCARE1111@GMAIL.COM)()(PETITIONER) 
RO(RO06.EDMC@GMAIL.COM)()(RESPONDENT) 
RO(RO06.EDMC@GMAIL.COM)()(RESPONDENT) 
C S BHANDARI()(8860346364)(PETITIONER) 
GANESH KUMAR SHARMA()(9810771535)(PETITIONER) 
GANESH KUMAR 
SHARMA(NISHANTGANESH@YAHOO.CO.IN)(9810771535)(PETITIONER) 
RAJVIRDI(TAJVIRDI@GMAIL.COM)(0)(RESPONDENT) 

 

67 CM APPL. 13675/2025 
CM APPL. 13676/2025 
In W.P.(C)-4569/2021(Disposed off 
case) 

RISHI JINDAL  
V/s DEPUTY COMMISSIONER, NORTH DELHI 
MUNICIPAL CORPORATION 
  

RISHI JINDAL, RATTANDIP SINGH 
KHARBANDA, MOHIT GUPTA, 
ADITYA VIKRAMSINGH CHAUHAN 

 

 OTHER DETAILS OF ADVOCATES: 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)(9868028089)(RESPONDENT) 
RISHI JINDAL(JINDAL.PLASH@GMAIL.COM)()(PETITIONER) 
DEPUTY COMMISSIONER(DC-ROHINI@MCD.GOV.IN)(1127052101)(PETITIONER) 
DEPUTY COMMISSIONER(DC-ROHINI@MCD.GOV.IN)(1127052101)(PETITIONER) 
DEPUTY COMMISSIONER(DC-ROHINI@MCD.GOV.IN)(1127052101)(PETITIONER) 
DEPUTY COMMISSIONER(DC-ROHINI@MCD.GOV.IN)(1127052101)(PETITIONER) 
DC ROHINI(DC-ROHINI@MCD.GOV.IN)()(RESPONDENT) 
NORTH DELHI MUNICIPAL CORPORATION(CLO-
NDMC@MCD.GOV.IN)()(RESPONDENT) 
SAHIL(LAVYER@TRIPAKSAHILTIGATION)(8178812488)(PETITIONER) 
MUNICIPAL CORPORATION OF 
DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
MOHIT GUPTA(MOPHITADV@YAHOO.COM)(9312833620)(RESPONDENT) 
ADITYA VIKRAMSINGH 
CHAUHAN(ADITYAVSCHAUHAN@GMAIL.COM)(7838003807)(PETITIONER) 

 

68 CM APPL. 13666/2025 
CM APPL. 13667/2025 
In W.P.(C)-4419/2023 

PRITPAL SHARMA   
V/s URBAN DEVEPMENT DEPARTMENT & 
ANR. 
  

BHARAT MALHOTRA, JAI WADHWA  

 OTHER DETAILS OF ADVOCATES:  

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�
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BHARAT MALHOTRA(BHARATMAL2@GMAIL.COM)(847151507)(PETITIONER) 
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)()(RESPONDENT) 
GRIEVANCES(GRIEVANCES-DJB@DELHI.GOV.IN, 
ZROSOUTH1DJB@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
JAI WADHWA(JAIWADHWA.LAW06@GMAIL.COM)(9599651116)(PETITIONER) 
IRAM(OFFICEIRAM.CGSC@GMAIL.COM, 
IRAM.MAJIDADV@GMAIL.COM)(0)(RESPONDENT) 

 
 
 
NOTE:CM APPL.13550/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)17011/2024  LISTED AT ITEM NO.52 
NOTE:CM APPL.13674/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-11888/2021  LISTED AT ITEM NO.28 
NOTE:CM APPL.13662/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-11910/2021  LISTED AT ITEM NO.29 
 
 
 
       COURT NO. 43  
     

(a) “FRESH MATTERS AND APPLICATIONS; 

HON'BLE MR. JUSTICE PRATEEK JALAN  
 
 
NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN  
 
      ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE  
 
      CONVENIENCE OF THE  HON’BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.  
 
 
NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE 
 TO VIDEO CONFERENCING RULES 2021.”  
 
 
NOTE:  “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY 
        ALL THE LITIGANTS AT THE TIME OF MENTIONING.” 
 
NOTE:   “PASSED–OVER  MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE 
  
         SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.” 
 
NOTE:   IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-  
 

 
(b) “FOR ADMISSION” MATTERS; 

 
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”. 

 
(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.  

  
 
CLICK HERE FOR VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3   
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

sanjoyojha73@gmail.com  
 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
77 CM APPL. 13680/2025 

In W.P.(C)-4655/2023 
SURESH CHANDER VASHISTH  
V/s GOVT. OF NCT OF DELHI AND ORS 
  

SHRUTANJAYA BHARDWAJ, 
ABHISHEK SHARMA, ABHISHEK 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
GAURAAN(SHRUTANJAYA@GMAIL.COM)(9910809384)(PETITIONER) 
GAURAAN(SHRUTANJAYA@GMAIL.COM)(9910809384)(PETITIONER) 
ANIL SONI(ANILSONI42@GMAIL.COM)(9312224805)(RESPONDENT) 
ANIL SONI(ANILSONI42@GMAIL.COM)(9312224805)(RESPONDENT) 
AVNISH 
AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT) 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3�
mailto:sanjoyojha73@gmail.com�
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AVNISH 
AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT) 
ABHISHEK SHARMA (BGAURAAN@GMAIL.COM)(8588082765)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ABHISHEK 
SHARMA(ADVABHISHEKOFFICE@GMAIL.COM)(9800190691)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
ANIL SONI(ANILSONI42@GMAIL.COM)(0)(RESPONDENT) 
ABHISHEK 
SHARMA(ADVABHISHEKOFFICE@GMAIL.COM)(9800190691)(PETITIONER) 

78 CM APPL. 13670/2025 
In W.P.(C)-12750/2023 

MOHD ASIF  
V/s LT GOVERNOR GOVT OF NCT OF DELHI & 
ORS. 
  

MANOJ KUMAR GAHLAUT  

 OTHER DETAILS OF ADVOCATES: 
DR. M. K. 
GAHLAUT(MANOJ28GAHLAUT@GMAIL.COM)(9211324585)(PETITIONER) 
LKT GOVERNOR GOVT OF NCT OF DELHI AND 
O0RS.(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
M.K. GAHLAUT(MANOJ28GAHLAUT@GMAIL.COM)(9211324585)(PETITIONER) 
RAMESH SINGH, DDA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DDACHAMBERHC@YAHOO.COM)(9868250806)(RESPONDENT) 
DR M K GAHLAUT(MANOJ28GAHLOT@GMAIL.COM)(9211324585)(PETITIONER) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

79 W.P.(C)-2871/2025 
CM APPL. 13665/2025 

AYUSH SHUKLA  
V/s NATIONAL THERMAL POWER 
CORPORATION LTD. & ANR. 
  

KUNWAR ADITYA SINGH  

 OTHER DETAILS OF ADVOCATES: 
KUNWAR ADITYA 
SINGH(ADITYAA.SINGHADVOCATE@GMAIL.COM)(9990592807)(PETITIONER) 
SKV ASSOCITES(SKVVA@SKVASSOCIATES.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

80 W.P.(C)-2872/2025 
CM APPL. 13668/2025 

SH SATBIR SINGH  
V/s GOVT OF NCT OF DELHI AND ORS. 
  

AMAR NATH SAINI  
subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
AMAR NATH SAINI & 
ASSOCIATES(AMARSAINI97@GMAIL.COM)(9811440079)(PETITIONER) 
HETU ARORA SETHI, SANTOSH KUMAR TRIPATHI, UNION OF 
INDIA(HETUARORASETHIADV@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

81 W.P.(C)-2876/2025 
CM APPL. 13718/2025 

RAJEEV KUMAR DHAIYA AND ORS  
V/s UNION OF INDIA AND ORS 
  

YOGESH KUMAR  
subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
YOGESH SHARMA, SOMIKA GILL, PIYUSH 
SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)(9818148728)(PETITIONER) 
ARJUN MITRA, UNION OF INDIA(AJMITRA@GMAIL.COM, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

82 W.P.(C)-2879/2025 
CM APPL. 13723/2025 

ABHISHEK SHRIVASTAVA  
V/s INDIA POST PAYMENTS BANK LIMITED 
& ANR. 
  

ABHISHEK SINGH  

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK SINGH(LEGAL.PRAHI@GMAIL.COM)(8447060945)(PETITIONER) 
IPPB ONLINE(CONTACT@IPPBONLINE.IN)(0)(RESPONDENT) 

 

83 W.P.(C)-2881/2025 
CM APPL. 13724/2025 
CM APPL. 13725/2025 

MONIKA REDHU  
V/s COUNCIL OF SCIENTIFIC INDUSTRIAL 
RESEARCH & ANR. 
  

SANKET KHANDELWAL  

 OTHER DETAILS OF ADVOCATES: 
SANKET 
KHANDELWAL(DELOFFICE.LEGAL@GMAIL.COM)(8810447414)(PETITIONER) 
DGCSIR, DSTSEC, JAYESH KU, UNION OF INDIA(DGCSIR@CSIR.RES.IN, 
DSTSEC@NIC.IN, JAYESH.KU@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
 
 
 
 
 
 
 
 

 

mailto:UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)�
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84 W.P.(C)-2889/2025 
CM APPL. 13751/2025 

DR ASHOK KUMAR MAURYA  
V/s UNION OF INDIA THROUGH SECRETARY 
& ORS. 
  

AYUSH SHARMA  

 OTHER DETAILS OF ADVOCATES: 
TUSHAR 
SRIVASTAVA(ADVOCATETUSHARKKD@GMAIL.COM)(9318348453)(PETITIONER) 
UNION OF INDIA, NDTL INDIA(UOIDHC@GMAIL.COM, 
NDTLINDIA@NIC.IN)(1123384193)(RESPONDENT) 

 

 
 
 
NOTE:CM APPL.13524/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)16621/2024  LISTED AT ITEM NO.59 
 
 
 
 
   COURT NO. 30  
   HON'BLE  MR.JUSTICE SANJEEV NARULA 
 
NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST 
    
       IS OVER.” 
 
 
[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, 
         PLEASE CONTACT,  MR.NANDAN SINGH(9319815952),COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.            
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/meet/dhcecourtvc9 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
cmnandansingh.dhc@gov.in       
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
61 BAIL APPLN.-934/2025 

CRL.M.A. 7018/2025 
CRL.M.A. 7019/2025 

AMAN  
V/s STATE OF NCT OF DELHI 
  

ALOK SINGH  

 OTHER DETAILS OF ADVOCATES: 
ALOK SINGH (ALOKMAHESHWARI90@GMAIL.COM)(9806833192)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PRASHANT VIHAR-20/2025) 
BAIL APPLN. 641/2025 FILED BY AMAN (DISPOSED 
ON : 2025-02-13 ) 
CRL.M.C. 1265/2025 FILED BY AMAN (D. OF 
HEARING : 2025-04-17 ) 
 
P.S.-FIR NO. :(PRASHANT VIHAR-20/2025) 

 

 

 

62 CRL.A.-230/2025 
CRL.M.A. 5878/2025 

STATE (NCT OF DELHI)  
V/s ASRAR @ ISRAR @ POPAT 
  

AKHAND PRATAP SINGH  

 OTHER DETAILS OF ADVOCATES: 
AKHAND PRATAP SINGH(AKHANDTCLO@GMAIL.COM)(9968703824)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(GOKULPURI-350/2024) 

 
 
 
NOTE: CRL.M.A.7216/2025 SHALL BE TAKEN UP ALONGWITH W.P.(CRL)-1261/2023 LISTED AT ITEM NO.44 
 
 
 
 
 
 
 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc9�
mailto:cmnandansingh.dhc@gov.in�
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    COURT NO. 27  

    HON'BLE MR.JUSTICE JASMEET SINGH 

 

 

NOTE: CRL.M.A.7202/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-652/2014 LISTED AT ITEM NO.22 
NOTE: CRL.M.A.7206/2025 SHALL BE TAKEN UP ALONGWITH CRL.A-413/2020 LISTED AT ITEM NO.23 
 
 
 
 

   COURT NO. 26  
                

MEETING LINK: 

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA 
 
 

NOTE:  IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN  
       ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN  
       ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.  
 
 
 
 
 

CLICK TO JOIN VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc1 
 
MEETING NUMBER: 2512 399 8226  
 
PASSWORD: 1234 
  
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpankaj.dhc@gov.in 
  
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR DIRECTIONS 
42 MAC.APP.-670/2018(Disposed off case) THE ORIENTAL 

INSURANCE CO LTD  
V/s RAHUL SHARMA & 
ORS 
  

A K SONI  

 OTHER DETAILS OF ADVOCATES: 
A K SONI()(9811404055)(PETITIONER) 

 

 
 
 
 

NOTE: CRL.M.A. 7316, 7317/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-3265/2017 LISTED AT ITEM NO.15 
NOTE: CRL.M.A. 7318, 7319/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-399/2016 LISTED AT ITEM NO.14 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc1�
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   COURT NO. 49   
   

 

HON'BLE MR.JUSTICE DINESH KUMAR SHARMA  
 
 

CLICK TO JOIN VC  
 

https://delhihighcourt.webex.com/meet/dhcecourtvc2  
 
MEETING ID : 1766397421  
 
NOTE : ALL COUNSELS  FOR THE PARTIES,LITIGANTS  ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR     

             MATTER IS CALLED OUT.  

 

NOTE: PLEASE GIVE  YOUR APPEARANCES  IN THE CHAT BOX OF VC AS FOLLOWS 

ITEM NO:-  
CASE NO:- 
NAME OF COUNSEL APPEARING FOR :- 
MOB. NO:- 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
64 CM APPL. 13691/2025 

In RSA-2/2022(Disposed off case) 
WITH RSA 3/2022 
RSA 4/2022 
RSA 5/2022 
RSA 6/2022 

J.K. LAKSHMI CEMENT LTD   
V/s MASTER AVISHKAR & ANR. 
  

JAI SAHAI ENDLAW, ASHISH 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
JAI (JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER) 
SK (SK@RKA.CO.IN)()(RESPONDENT) 
JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER) 

 

65 CM APPL. 13689/2025 
In RSA-4/2022(Disposed off case) 

J.K. LAKSHMI CEMENT LTD   
V/s HARJINDER PAL SINGH & ANR. 
  

JAI SAHAI ENDLAW, ASHISH 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER) 
HARJINDER PAL SINGH()(9811102143)(RESPONDENT) 
S KHANNA, RUBY KHANNA(SK@RKA.CO.IN)(9899062158)(RESPONDENT) 

 

66 CM APPL. 13692/2025 
In RSA-5/2022(Disposed off case) 

J.K. LAKSHMI CEMENT LTD   
V/s VISHAL TAYAL 
  

JAI SAHAI ENDLAW, ASHISH 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER) 
VISHAL TAYAL(SK@RKA.CO.IN)(9899062158)(RESPONDENT) 
JAI SAHAI ENDLAW()(9811122114)(PETITIONER) 

 

67 CM APPL. 13690/2025 
In W.P.(C)-5359/2024 
WITH W.P.(C) 11468/2024 

SRI GURU TEGH BAHADUR PUBLIC SCHOOL  
V/s DIRECTORATE OF EDUCATION & ANR. 
  

RADHIKA KHUSHALDAS  

 OTHER DETAILS OF ADVOCATES: 
A. MAITRI(ARUNMAITRIP57@GMAIL.COM)(9810146222)(PETITIONER) 
DIRECTORATE OF EDUCATION(DIREDU@NIC.IN)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868259532)(RESPONDENT) 
A. MAITRI(ARUNMAITRI57@GMAIL.COM)(9810146222)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
A. MAITRI(ARUNMAITRI57@GMAIL.COM)(9810146222)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
A. MAITRI(ARUNMAITRIP57@GMAIL.COM)(9810146222)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
A. MAITRI(ARUNMAITRIP57@GMAIL.COM)(9810146222)(PETITIONER) 
SANTOSH KUMAR 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc2�
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TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
68 W.P.(C)-2873/2025 SANSKAR COLLEGE & ANR.  

V/s NATIONAL COUNCIL FOR TEACHER 
EDUCATION & ANR. 
  

AMITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT) 

 

69 W.P.(C)-2892/2025 THE INSTITUTE OF PROFESSIONAL 
EDUCATION AND TECHNOLOGY  
V/s NATIONAL COUNCIL FOR TEACHER 
EDUCATION AND ANR 
  

RAVI KANT  

 OTHER DETAILS OF ADVOCATES: 
MAYANK MANISH & RAVI 
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER) 
NCTE, AKHIL SRIVASTAVA(NCTEINDHC@GMAIL.COM, 
AKHILSRIVASTAVALLB@GMAIL.COM)(0)(RESPONDENT) 

 

 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
70 W.P.(C)-2897/2025 

CM APPL. 13759/2025 
THE INDIAN HEIGHTS SCHOOL  
V/s THE DIRECTORATE OF EDUCATION 
  

SHUBHANKAR CHOUDHARY SUB TO OFFICE OBJ. 

 
 

OTHER DETAILS OF ADVOCATES: 
VEDANTA VARMA(OFFICE@VEDANTAVARMA.COM)(8800429179)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

 
 
 
 
 

                     COURT NO. 25  
                 HON'BLE MS.JUSTICE SWARANA KANTA SHARMA   
 
 
 
CLICK HERE TO JOIN VC 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

cmbharatgulati.dhc@gov.in 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
82 CRL.M.A. 7313/2025 

In CRL.REV.P.-849/2024 
KAMAL KISHORE  
V/s THE STATE NCT OF DELHI AND ANR 
  

DIGVIJAY AZAD, ANJALI NEHRA  

 OTHER DETAILS OF ADVOCATES: 
RAJAN BHATIA (DIGVIJAYBHARDWAJ45@GMAIL.COM)(9810770654)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAMAL KISHORE 
(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAMLA KISHORE 
KHULLAR(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

 

 
 
NOTE: CRL.M.A. 7256, 7257/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-985/2024 LISTED AT ITEM NO.49 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc�
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                 COURT NO. 51  
                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 
 
 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 
 
 

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”.  
 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  
     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
  DISTURBANCE.  
       
      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR  NAME.  
  
      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
      FROM A PUBLIC PLACE.” 
 
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1

CLICK HERE TO JOIN VC: 
 

  
 
MEETING NO.  2512 822 1186. 
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

ITEM 
NUMBER 

bhupesh.kumar@dhc.nic.in  
   
 
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
57 CM APPL. 13673/2025 

In W.P.(C)-7027/2019 
ANAND NOWAL  
V/s THE INSTITUTE OF CHARTERED 
ACCOUNTANTS OF INDIA THROUGH 
ITS SECRETARY & ORS. 
  

ANAND NOWAL, SUNDER 
KHATRI, AKSHAY MAKHIJA, 
ASHISH MAKHIJA, KAPIL 
KHER 

 

 OTHER DETAILS OF ADVOCATES: 
ANAND NOWAL()(9818186660)(PETITIONER) 
ANAND 
NOWAL(ANANDNOWAL@GMAIL.COM)(9818186660)(PETITIONER) 
ANAND 
NOWAL(ANANDNOWAL@GMAIL.COM)(9818186660)(PETITIONER) 
SUNDER KHATRI(SUNDERKHATRI069@GMAIL.COM, 
LEGAL@AMCLAWFIRM.COM)(0)(RESPONDENT) 
KAPIL 
KHER(ANILKHER@GMAIL.COM)(9910072729)(RESPONDENT) 
KAPIL 
KHER(ANILKHER@GMAIL.COM)(9910072729)(RESPONDENT) 

 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
58 RC.REV.-80/2025 

CM APPL. 13304/2025 
CM APPL. 13305/2025 

MST. ZARINA BEGUM (SINCE DECEASED 
THROUGH LRS)  
V/s MST. NASEEMA BEGUM & ORS. 
  

JAI WADHWA  

 OTHER DETAILS OF ADVOCATES: 
JAI WADHWA(JAIWADHWA.LAW06@GMAIL.COM)(9599651116)(PETITIONER) 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1�
mailto:bhupesh.kumar@dhc.nic.in�
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59 RC.REV.-82/2025 
CM APPL. 13760/2025 
CM APPL. 13761/2025 

ISHART JAHAN  
V/s SYED SHAH BADAR HUSSAN SABRI 
  

GANESH MISHRA SUBJECT TO OFFICE OBJECTION  

 OTHER DETAILS OF ADVOCATES: 
GANESH MISHRA (ADVOCATENIZAMI@GMAIL.COM)(9136273395)(RESPONDENT) 

 

FOR ADMISSION 
60 W.P.(C)-6336/2016 

CM APPL. 25982/2016 
CM APPL. 13821/2021 

MOTHERSON SUMI WIRING INDIA LIMITED  
V/s COMPETITION COMMISSION OF INDIA 
  

FERIDA SATARAWALA, AAKANKSHA 
KAUL, AAKANSHA KAUL 

 

 OTHER DETAILS OF ADVOCATES: 
FEIDA SATARAWALA(FERIDA@GMAIL.COM)(9811111711)(PETITIONER) 
AAKANKSHA 
KAUL(AAKANKSHAKAUL154@GMAIL.COM)(9818131566)(PETITIONER) 
AAKANKSHAKAUL(AAKANKSHAKAUL154@GMAIL.COM)(9818131566)(PETITIONER) 
AAKANKSHA 
KAUL(AAKANKSHAKAUL154@GMAIL.COM)(981831566)(RESPONDENT) 

 

61 RC.REV.-221/2024 NATIONAL TEXTILE CORPORATION LTD  
V/s ASHOK KUMAR RUSTOGI 
  

VIKRANT NILESH GOYAL  

 OTHER DETAILS OF ADVOCATES: 
VIKRANT N GOYAL(VNGOYAL@GMAIL.COM)(9953228888)(PETITIONER) 
ASHOK()(9999985636)(RESPONDENT) 

 

FOR DIRECTIONS (CONNECTED) 
62 W.P.(C)-6613/2014 

CM APPL. 15731/2014 
CM APPL. 59376/2023 

GINNI ENERGY PRIVATE LIMITED  
V/s COLLECTOR OF STAMPS, DELHI & ANR 
  

VAISH ASSOCIATES, SATAKSHI 
SOOD, KAUSTUBH PRAKASH 

 

 OTHER DETAILS OF ADVOCATES: 
GARVISH JAIN , YASH 
SRIVASTAVA(OFFICE@AMALTASLAW.IN)(9717700753)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
VAISHLAW(DELHI@VAISHLAW.COM)()(RESPONDENT) 
KAUSTABH(KAUSTABH@VAISHLAW.COM)()(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
KAUSTUBH 
PRAKASH(KAUSTUBHPRAKASH92@GMAIL.COM)(8347032344)(PETITIONER) 

 

63 W.P.(C)-6833/2014 
CM APPL. 16142/2014 
CM APPL. 32131/2019 
 
 
WITH W.P.(C) 5638/2014 
W.P.(C) 6613/2024 

WCS INDIA PRIVATE LIMITED  
V/s CHIEF CONTROLING REVENUE 
AUTHORITY & ANR. 
  

UKCA AND PARTNERS Listing Remarks: 
LEAD MATTER 

 OTHER DETAILS OF ADVOCATES: 
UKCA AND PARTNERS()(9873331132)(PETITIONER) 

 

64 W.P.(C)-7053/2014 
WITH W.P.(C) 7509/2015 

ACTION CONSTRUCTION EQUIPMENT 
LIMITED  
V/s COLLECTOR OF STAMPS/SUBDIVISIONAL 
MAGISTRATE-II 
  

PANKAJ JAIN  

 OTHER DETAILS OF ADVOCATES:  
65 W.P.(C)-7509/2015 

CM APPL. 14330/2015 
CM APPL. 41801/2024 
 
 
WITH W.P.(C) 8143/2015 

PDS MULTINATIONAL FASHIONS LIMITED  
V/s COLLECTOR OF STAMPS 
  

MALINI SUD, KRISHNA DEV YADAV  

 OTHER DETAILS OF ADVOCATES: 
MALINI SUD(VIDHI.GOEL@CAPEXLEGAL.COM)(9811087439)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, UNION OF 
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

66 W.P.(C)-3788/2015 
 
 
 
WITH W.P.(C) 7509/2015 
W.P.(C) 8143/2015 
W.P.(C) 8270/2015 
W.P.(C) 8828/2015 
W.P.(C) 6613/2014 
W.P.(C) 1908/2024 

M/S FLEUR HOTELS PVT. LTD.  
V/s COLLECTOR OF STAMP, GOVERNMENT 
OF NCT OF DELHI 
  

AKKHIL P CHHABRA, NAUSHAD 
AHMED KHAN 

 

 OTHER DETAILS OF ADVOCATES:  
67 W.P.(C)-8143/2015 

CM APPL. 16943/2015 
INDIA LEASE DEVELOPMENT LTD.  
V/s GOVT. OF NCT OF DELHI AND ANR. 
  

LEENA TUTEJA  

 OTHER DETAILS OF ADVOCATES: 
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68 W.P.(C)-8270/2015 ORIFLAME INDIA PVT. LTD.  
V/s GOVERNMENT OF NATIONAL CAPITAL 
TERRITORY OF DELHI 
  

MAHESH B. CHHIBBER  

 OTHER DETAILS OF ADVOCATES:  
69 W.P.(C)-8828/2015 

CM APPL. 19721/2015 
M/S TIMES INTERNET LIMITED  
V/s GOVT. OF NCT OF DELHI 
  

K. DATTA AND ASSO.  

 OTHER DETAILS OF ADVOCATES:  
70 W.P.(C)-1908/2024 CONVERGYS INDIA SERVICES PRIVATE 

LIMITED  
V/s GOVERNMENT OF NCT OF DELHI 
  

SHWETA BHARTI  

 OTHER DETAILS OF ADVOCATES: 
MANOJ KUMAR AND SHWETA BHARTI 
(ANIL.TIWARI@HAMMURABISOLOMON.COM)(9811020612)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

71 W.P.(C)-7412/2015 
CM APPL. 13666/2015 
CM APPL. 25591/2016 
 
 
 
WITH W.P.(C) 5638/2014 
W.P.(C) 8781/2015 
W.P.(C) 8828/2015 

M/S DABUR INDIA LTD.  
V/s GOVT. OF NCT OF DELHI 
  

SUDHIR K. MAKKAR & ASSOCIATES, 
SANJOY GHOSE 

 

 OTHER DETAILS OF ADVOCATES:  
72 W.P.(C)-7634/2015 

CM APPL. 14877/2015 
CM APPL. 27064/2016 

NETWORK 18 MEDIA & INVESTMENTS LTD. & 
ANR  
V/s COLLECTOR OF STAMPS, DELHI 
  

ANANT GARG, SANJOY GHOSE, 
ANANT GARG 

 

 OTHER DETAILS OF ADVOCATES: 
ANANT GARG(RKSINGH@CSPARTNERS.IN)(9899002683)(PETITIONER) 
ANANT GARG(RKSINGH@CSPARTNERS.IN)(9899002683)(PETITIONER) 

 

 
 

 
NOTE:CM APPL.13410/2025 SHALL BE TAKEN UP ALONGWITH RC.REV.-306/2024  LISTED AT ITEM NO.34 
 
 
NOTE:CM APPL.13515/2025 SHALL BE TAKEN UP ALONGWITH RC.REV.-19/2024  LISTED AT ITEM NO.29 
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                      COURT NO. 36   
     HON'BLE MR.JUSTICE VIKAS MAHAJAN 
 
 
 
 

 
NOTE: CRL.M.A.7195-96/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-9153/2024 LISTED AT ITEM NO.06 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
                      COURT NO. 32   
     

TO JOIN V.C.:   

HON'BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA 
 
 
 
1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES THE ADJOURNMENT 
        SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M.  
        ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.  
 

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED WHICH ARE SENT  
        THROUGH E-MAIL/WHATSAPP. 
 
3.NOTE: THE CASES PERTAINS TO QUASHING OF FIR ON JOINT REQUEST, OF ADVANCE LIST, WILL BE TAKEN AT 02:30 P.M. 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5 
 

Meeting number     

FOR ADJOURNMENT SLIP :  

25184205783 
 

courtmaster09@gmail.com  

 
FOR SENDING APPEARANCE :    https://forms.gle/vauowA4aiTxPqcBh9   from 10:00A.M.-4:30 P.M. 
 
                        
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
60 CRL.M.A. 7314/2025 

CRL.M.A. 7315/2025 
In BAIL APPLN.-741/2025 

MR RAVINDER MALIK  
V/s STATE OF NCT OF DELHI & ANR. 
  

SHRIKANT  

 OTHER DETAILS OF ADVOCATES: 
KLAD(KLAD.CO.LAW@GMAIL.COM)(7678529675)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KLAD & CO(KLAD.CO.LAW@GMAIL.COM)(7678529675)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(NIHAL VIHAR-1335/2024) 

 
 
 
NOTE: CRL.M.A.7194/2025 SHALL BE TAKEN UP ALONGWITH W.P.(CRL)-3251/2024 LISTED AT ITEM NO.31 

 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5�
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   COURT NO. 08  
   HON'BLE MR.JUSTICE SACHIN DATTA 
 
CLICK HERE TO JOIN V.C. 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 
 
 
 
NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  
       
       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 
  
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
96 CM APPL. 13695/2025 

In W.P.(C)-12687/2023 
PARAS GOEL  
V/s UNION OF INDIA & ANR. 
  

MANOHAR MALIK  

 OTHER DETAILS OF ADVOCATES: 
VISTA LAW 
PARTNERS(VISHALWPARTNERS@GMAIL.COM)(9711288528)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
VISTA LAW 
PARTNERS(VISTALAWPARTNERS@GMAIL.COM)(9711288528)(PETITIONER) 
DIGPAUL , ZOHEB HOSAIN(DIGPAULASSOCIATES@YAHOO.CO.IN, 
HOSSAINZOHEB@GMAIL.COM, 
OFFICEZHOSSAIN@GMAIL.COM)()(RESPONDENT) 
DL.HC-ED, UNION OF INDIA(DL.HC-ED@GOV.IN, 
UOIDHC@GMAIL.COM)()(RESPONDENT) 
VISTA LAW 
PARTNERS(VISTALAWPARTNERS@GMAIL.COM)(9711288528)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

97 CM APPL. 13657/2025 
CM APPL. 13658/2025 
In W.P.(C)-11847/2024 

ANSAL PLAZA OWNERS WELFARE 
ASSOCIATION  
V/s LAND AND DEVELOPMENT OFFICE & 
ORS. 
  

RAGHAV SABHARWAL, BUDDY A 
RANGANADHAN, ANUPAM 
VARMA, PARSHANT ARORA, 
SUMIT GAUR, MANISH KUMAR 
SRIVASTAVA, ASEEM ATWAL, 
PRERNA MAHAJAN, ATUL VERMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAGHAV 
SABHARWAL(RAGHAV.SABHARWAL@GMAIL.COM)(9818844415)(PETITIONER) 
LAND & DEVELOPMENT OFFICE, HOUSING AND URBAN DEVELOPMENT 
CORPORATION LTD.(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
CMD@HUDCO.ORG, DCP@HUDCO.ORG)(0)(RESPONDENT) 
HABITAT SERVICE CENTRE, M/S V SQUARE SERVICES PVT. 
LTD.(INFO@SECDELI.COM, 
VSQUAREMALLSERVICES@GMAIL.COM)(0)(RESPONDENT) 
HABITAT SERVICE CENTRE, SHARE HOLDER SERVICES(INFO@HSCDELHI.COM, 
SHAREHOLDERSERVICE@ANSALAPI.COM)(0)(RESPONDENT) 
RAGHAV 
SABHARWAL(RAGHAV.SABHARWAL@GMAIL.COM)(9818844415)(PETITIONER) 
LAND AND DEVELOPMENT OFFICE(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
BUDDY A RANGANDHAN()(9818644755)(PETITIONER) 
MR. BUDDY()(9818644755)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
URBAN(SECYURBAN@NIC.IN)(0)(RESPONDENT) 
HUDCO(DCP@HUDCO.ORG)(0)(RESPONDENT) 
HSCDELHI(INFO@HSCDELHI.COM)(0)(RESPONDENT) 
SHAREHOLDE 
SERVCIE(SHAREHOLDERSERVICE@ANSALPI.COM)(0)(RESPONDENT) 
VS GAUR(VSGUAREMALLSERVICES@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
KAPOOR AND CO(ADMIN@KAPOORANDCOMPANY.COM)(0)(PETITIONER) 
PRERNA MAHAJAN(PRENAMAHAJAN1994@GMAIL.COM)(0)(RESPONDENT) 
PULKIT SRIVATASTAVA AND SUMIT GAUR(PULKIT@BBSLEGAL.IN, 
SUMIT@BBSLEGAL.IN)(9999989029)(PETITIONER) 
RAGHAV(RAGHAV@SALF.IN, UOIDHC@GMAIL.COM, CMD@HUDCO.ORG, 
DCP@HUDCO.ORG)(0)(RESPONDENT) 
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RAJ KAMAL(ADMIN@AVYAYLEGAL.COM)(9873748646)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
RISHI 
KAPOOR(ADMIN@KAPOORANDCOMPANY.COM)(9811033554)(PETITIONER) 
RAGHAV(RAGHAV.SABHARWAL@GMAIL.COM, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
HARSHVARDHAN MALL(ATULV992@GMAIL.COM)(9953249305)(PETITIONER) 
RAGHAV SABHARWAL(RAGHAV.SABHARWAL@GMAIL.COM)(0)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM, CMD@HUDCO.ORG, 
INFO@HSCDELHI.COM, 
SHAREHOLDERSERVICE@ANSALAPIC)(0)(RESPONDENT) 
MANISH KUMAR 
SRIVASTAVA(RAJA@KDATTA.IN)(9811079853)(RESPONDENT) 

98 CM APPL. 13659/2025 
CM APPL. 13660/2025 
CM APPL. 13661/2025 
In W.P.(C)-14923/2024 

RAJNISH SINGH  
V/s UNION OF INDIA & ORS. 
  

KRITI RANJAN  

 OTHER DETAILS OF ADVOCATES: 
KRITI RANJAN(KRITI2853@GMAIL.COM)(9582878867)(PETITIONER) 
UNION OF INDIA, BOIHQ, CUSDEL, DRIDZU(UOIDHC@GMAIL.COM, 
BOIHQ@NIC.IN, CCU-CUSDEL@NIC.IN, 
DRIDZU@NIC.IN)(1123384193)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

99 CM APPL. 13653/2025 
CM APPL. 13688/2025 
In W.P.(C)-15781/2024 

WINZO GAMES PRIVATE LIMITED & ANR.  
V/s UNION OF INDIA AND ORS 
  

VINOD MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
VINOD MALHOTRA(LITIGATION@TMTLAW.CO.IN)(9971053888)(PETITIONER) 
UNION OF INDIA, JSCPG, PS HMIB(UOIDHC@GMAIL.COM, SECY-CA@NIC.IN, 
JSCPG-MHA@NIC.IN, PS-HMIB@GOV.IN)(1123384193)(RESPONDENT) 
WEBMASTER(WEBMASTER@MEITY.GOV.IN)(0)(RESPONDENT) 
VINOD 
MALHOTRA(LITIGATION@TMTLAW.CO.IN)(8800329799)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
VINOD MALHOTRA(LITIGATION@TMTLAW.CO.IN)(8800329799)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

100 W.P.(C)-2874/2025 
CM APPL. 13713/2025 

WELFARE ASSOCIATION OF LIC SC/ST/B 
EMPLOYEES AND OFFICERS  
V/s LIFE INSURANCE CORPORATION OF 
INDIA 
  

RAJBEER SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
R.R. BAG(ADD.RRBAG@GMAIL.COM)(9555100718)(PETITIONER) 
KAMAL N CO.(KAMALNCO@GMAIL.COM)(0)(RESPONDENT) 

 

101 W.P.(C)-2875/2025 
CM APPL. 13715/2025 
CM APPL. 13716/2025 

DAUD RAWTHER MOHAMED BRAHIM 
ABDUL SUBAN   
V/s THE UNION OF INDIA AND ANR 
  

FAHIMUDDIN AHMED KHAN  

 OTHER DETAILS OF ADVOCATES: 
F.A. KHAN(SYNDICATE.ADVOCATES@GMAIL.COM)(9911997475)(PETITIONER) 
UNION OF INDIA, FRRODLI, SUPPORT BOI(UOIDHC@GMAIL.COM, 
FRRODLI@NIC.IN, SUPPORT-BOI@MHA.GOV.IN)(1123384193)(RESPONDENT) 

 

102 W.P.(C)-2887/2025 
CM APPL. 13735/2025 

ASHOK KUMAR SINGH  
V/s UNION OF INDIA & ORS. 
  

KUMAR SAMEER  

 OTHER DETAILS OF ADVOCATES: 
KUMAR SAMEER(KSAMEERLEGAL@GMAIL.COM)(9818748731)(PETITIONER) 
BISHWAJIT DUBEY, RADHIKA ARORA, UNION OF 
INDIA(BISHWAJITDUBEY@BISHWAJITDUBEY.COM, 
RADHIKA.ARORA21@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1142492525)(RESPONDENT) 
GOOGLE, TIMESGROUP, EDITOR JI(SUPPORT-IN@GOOGLE.COM, 
TOIEDITORIAL@TIMESGROUP.COM, INFO@EDITORJI.COM)(0)(RESPONDENT) 
ETV BHARAT, HT DIGITAL(GRIEVANCE@ETVBHARAT.COM, 
GRIEVANCE@HTDIGITAL.IN, LEGAL@NDTV.COM)(0)(RESPONDENT) 
NDTV, INTODAY, THE QUINT, THE HINDU(LEGAL@NDTV.COM, 
ALLIANCES@INTODAY.COM, EDITOR@THEQUINT.COM, 
DPO@THEHINDU.CO.IN)(0)(RESPONDENT) 
HINDUSTAN TIMES, ZEE MEDIA(PRIVACYMANAGER@HINDUSTANTIMES.COM, 
RESPONSE@ZEEMEDIA.ESSELGROUP.COM)(0)(RESPONDENT) 
DAILY PIONEER, VIVEK SHUKLA, MOHIT(EDITOPED@DAILYPIONEER.COM, 
VIVEK.SHUKLA@PSUWATCH.COM, 
MOHIT@REPUBLICWORLD.COM)(0)(RESPONDENT) 
INDIAN KANOON, TIMES GROUP, ZEE 
MEDIA(WEBMASTER@INDIANKANOON.COM, DPO@TIMESGROUP.COM, 
ZMCL@ZEEMEDIA.COM)(0)(RESPONDENT) 
SALES INDIA(SALES@INDIA.COM)(0)(RESPONDENT) 
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103 W.P.(C)-2888/2025 
CM APPL. 13748/2025 

BHARAT BHUSHAN SHARMA  
V/s GOVT.NCT OF DELHI & ORS. 
  

NIKHIL SRIVASTAVA  

 OTHER DETAILS OF ADVOCATES: 
NIKHIL SRIVASTAVA(ADVOCATEBIKHIL02@YAHOO.COM, 
SSLF.LAW@GMAIL.COM)(0)(PETITIONER) 
SHARMILA, UNU CONSULTANTS(UPADHYAY.SHARMILA74@GMAIL.COM, 
UNUCONSULTANTS@GMAIL.COM)(0)(RESPONDENT) 

 

104 W.P.(C)-2890/2025 
CM APPL. 13752/2025 
CM APPL. 13753/2025 

ARCELORMITTAL NIPPON STEEL INDIA 
PRIVATE LIMITED   
V/s UNION OF INDIA & ANR. 
  

ANANNYA GHOSH  

 OTHER DETAILS OF ADVOCATES: 
ANANNYA GHOSH, DUSHYANT, MRINALINI 
MISHRA(DUSHYANT@MGLAWASSOCIATES.COM, 
ANANNYA@MGLAWASSOCIATES.COM)(9999714826)(PETITIONER) 
MRINALINI 
MISHRA(MRINALINI@MNGLAWASSOCIATES.COM)(9818321492)(PETITIONER) 
DGFT, VINEET LAW(DGFT@NIC.IN, 
VINEETLAW@YAHOO.CO.IN)(0)(RESPONDENT) 
CS OFFICE, ABHINAV, ADAZ, UNION OF INDIA(CSOFFICE@NIC.IN, 
ABHINAV@ADAZLAW.COM, ADAZ@ADAZLAW.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

105 W.P.(C)-2891/2025 SAHIL JAIN  
V/s GOVT. OF NCT OF DELHI & ANR. 
  

RAJAT JAIN  

 OTHER DETAILS OF ADVOCATES: 
RAJAT JAIN(ADVRAJATJAIN@GMAIL.COM)(9818514477)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, COMM TPT, 
CSDTIDC(STANDINGCOUNSELGNCTD@GMAIL.COM, COMMTPT@NIC.IN, 
CSDTIDC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

106 W.P.(C)-2894/2025 
CM APPL. 13755/2025 

MUJEEB KHAN FOR AND ON BEHALF OF 
AFTAB KHAN MISSING  
V/s UNION OF INDIA & ORS. 
  

ZEESHAN KHAN SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
ZEESHAN KHAN(ZEELEX09@GMAIL.COM)(8393958010)(PETITIONER) 
UNION OF INDIA, JSCPG MHA, EAM, HC MALE(UOIDHC@GMAIL.COM, JSCPG-
MHA@NIC.IN, EAM@MEA.GOV.IN, 
HC.MALE@GOV.IN)(1123384193)(RESPONDENT) 

 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
107 W.P.(C)-2793/2025 

CM APPL. 13310/2025 
MUNI LAL & ORS.  
V/s UNION OF INDIA & ORS. 
  

AMIT VERMA  

 OTHER DETAILS OF ADVOCATES: 
AMIT VERMA, AVDHESH SHARMA, AKSHAY 
ANAND(AMITVERMACHAMBER@GMAIL.COM)(9899129781)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, GNCTD, UNION OF 
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
SCSERVICESGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
 
NOTE:CM APPL.13551/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-6117/2023  LISTED AT ITEM NO.23 
 
 
NOTE:CM APPL.13557/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-8608/2020  LISTED AT ITEM NO.72 
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                      COURT NO. 10  
     HON'BLE MR.JUSTICE AMIT MAHAJAN 
 
 
NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' 
       AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'. 
 
NOTE: ”REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE 
  ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM

cmpooja.dhc@gov.in

 (PRESENCE OF 
  COUNSELS FOR BOTH SIDES IS NECESSARY).”   
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
 
CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7

  
 

 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
CASES INVOLVING DIFFERENTLY-ABLED PERSONS 

39 MAC.APP.-257/2019 
CM APPL. 7539/2019 
CM APPL. 10324/2024 
CM APPL. 19702/2024 

DEBKI NANDAN KUMAR  
V/s SURENDER KUMAR SHARMA & ANR (BAJAJ ALLIANZ GENERAL INSURANCE 
CO LTD ) 
  

VARUN SINGH, A K SONI, ABHISHEK 
CHODHARY, HIMANSHU GAMBHIR, 
SUNDER PARKASH JAIN, VIERAT K. 
ANAND 

 

 OTHER DETAILS OF ADVOCATES: 
VARUN SINGH()(965478547)(PETITIONER) 
ALANKRITI DWIVEDI , KAJAL S GUPTA (ALANKRITI1705@GMAIL.COM)(8459886107)(PETITIONER) 
HIMANSHU GAMBHIR(GAMBHIR0758@GMAIL.COM)()(RESPONDENT) 
RAJAN MISHRA (ADVRAJAN1995@GMAIL.COM)()(RESPONDENT) 
HIMANSHU GAMBHIR(GAMBHIR0758@GMAIL.COM)()(RESPONDENT) 
ALANKRITI DWIVEDI , KAJAL S GUPTA (ALANKRITI1705@GMAIL.COM)(8459886107)(PETITIONER) 
ALANKRITI DWIVEDI , KAJAL S GUPTA (ALANKRITI1705@GMAIL.COM)(8459886107)(PETITIONER) 
HIMANSHU GAMBHIR(GAMBHIR0758@GMAIL.COM)()(RESPONDENT) 
RAJAN MISHRA(ADVRAJAN1995@GMAIL.COM)()(RESPONDENT) 
HIMANSHU(GAMBHIR0758@GMAIL.COM)()(RESPONDENT) 
RAJAN MISHRA(ADVRAJAN1995@GMAIL.COM)()(RESPONDENT) 
SUNDER PARKASH JAIN(SPJAIN.ADV@GMAIL.COM)(9873304064)(RESPONDENT) 
VIERAT K. ANAND (VIERATD@GMAIL.COM)(9717713067)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
40 C.R.P.-42/2025 

CM APPL. 7125/2025 
CM APPL. 7126/2025 
CM APPL. 7127/2025 
CM APPL. 7128/2025 

NAVIN KUMAR AGGARWALA & ORS.  
V/s DR MADHU DEWAN 
  

ABHIMANUE SHRESTHA  

 OTHER DETAILS OF ADVOCATES: 
ABHIMANUE SHRESTHA(SHRESHTA.ABHIMANUE@GMAIL.COM)(983657493)(PETITIONER) 
SA(SA9870@GMAIL.COM)(0)(RESPONDENT) 

 

41 MAC.APP.-771/2019 DR SUSHMITA SHARMA  
V/s SHIV KUMAR & ORS (M/S ORIENTAL INSURANCE CO LTD) 
  

K & K ASSOCIATES  

 OTHER DETAILS OF ADVOCATES: 
K & K ASSOCIATES()(981155445)(PETITIONER) 

 

42 MAC.APP.-53/2022 RAJESH KUMAR TOMAR & ORS.  
V/s ROYAL SUNDARAM GENERAL INS CO LTD & ORS. 
  

ANSHUMAN BAL, SUMAN BAGGA  

 OTHER DETAILS OF ADVOCATES: 
ANSHUMAN BAL & KARAN BAL(ANSHUMANBAL2000@YAHOO.COM)(9810955203)(PETITIONER) 
ANSHUMAN BAL & KARAN BAL(ANSHUMANBAL2000@YAHOO.COM)(9810955203)(PETITIONER) 
ROYAL SUNDARAM(BAGGASUMAN@GMAIL.COM)()(RESPONDENT) 
ROYAL SUNDARAM(BAGGASUMAN@GMAIL.COM)()(RESPONDENT) 
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(9810167439)(RESPONDENT) 

 

PART-HEARD MATTERS 
43 CRL.M.C.-1272/2022 NEELAM MITTAL  

V/s STATE OF NCT OF DELHI & ANR. 
  

MANISHA SURI  

 OTHER DETAILS OF ADVOCATES: 
MANISH SURI(CHAUDHARYLAWOFFICES@GMAIL.COM)(9810075174)(PETITIONER) 
DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
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ASHOK SINGH()(9999993053)(RESPONDENT) NO. :(GREATER 
KAILASH-
76/2021) 
BAIL APPLN. 
2790/2021 FILED 
BY GULSHAN 
KUMAR SINGH 
(DISPOSED ON : 
2021-10-29 ) 
BAIL APPLN. 
472/2022 FILED 
BY ASHOK SINGH 
(DISPOSED ON : 
2022-02-14 ) 
W.P.(CRL) 
1982/2023 FILED 
BY MRS NEELAM 
MITTAL 
THROUGH SPA 
HOLDER 
(DISPOSED ON : 
2023-08-03 ) 
 
P.S.-FIR NO. 
:(GREATER 
KAILASH-
76/2021) 

 
 
 
 
 
 
 

 
 
 

                      COURT NO. 15 
     

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

HON'BLE MR. JUSTICE SAURABH BANERJEE 
 
 
 
TO JOIN VC : 
 

   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

prakash.aggarwal@dhc.nic.in  
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
21 LA.APP.-42/2025 

CM APPL. 13696/2025 
CM APPL. 13697/2025 
CM APPL. 13698/2025 
CM APPL. 13699/2025 
CM APPL. 13700/2025 

MUNICIPAL CORPORATION OF 
DELHI DELHI  
V/s SURINDER GUPTA & ORS. 
  

TAJINDER VIRDI SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
TAJINDER 
VIRDI(TAJVIRDI@GMAIL.COM)(9818834444)(PETITIONER) 
DHAMIJA(DHAMIJAASSOCIATES@YAHOO.COM)(0)(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
22 W.P.(C)-1394/2012 ACHLA KAPOOR  

V/s THE DISCIPLINARY AUTHORITY 
ZONAL MANAGER PUNJAB AND 
SIND BANK AND ANR 
  

G.S.CHATURVEDI  

 OTHER DETAILS OF ADVOCATES:  
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                      COURT NO. 21    
     HON'BLE MR.JUSTICE GIRISH KATHPALIA  
 
 
NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 
     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 
         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 
 
NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
 
NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  
 
NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  
         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  
 
NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 
         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 
 
 
CLICK HERE TO JOIN VC  
 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 

 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
48 RFA-227/2025 

CM APPL. 13677/2025 
CM APPL. 13678/2025 
CM APPL. 13679/2025 

JAI KUMAR  
V/s RAJ KUMAR AND ORS 
  

AJAY KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AJAY KUMAR(ANILCO040@GMAIL.COM)(9650794532)(PETITIONER) 
MSMBH(MSMBH@HUB.NIC.IN)(0)(RESPONDENT) 
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

49 RFA-228/2025 
CM APPL. 13686/2025 
CM APPL. 13687/2025 

SATWANT KAUR & ANR.  
V/s GURJEET MEHTA 
  

SANJAY AGNIHOTRI  

 OTHER DETAILS OF ADVOCATES: 
RAVINDER K 
RAWAT(ADVRAVINDERRAWAT@GMAIL.COM)(9810689456)(PETITIONER) 

 

50 W.P.(C)-2886/2025 
CM APPL. 13733/2025 
CM APPL. 13734/2025 

M/S NCC-SCIW (JV)  
V/s DINANATH SHARMA & ORS. 
  

MANISH MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
M.R. MALHOTRA & 
ASSOCIATES(MALHOTRAADV@GMAIL.COM)(9811425678)(PETITIONER) 
RAMESHWAR BHARTIYA, MD SAMIM(RBHARTIYA44@GMAIL.COM, 
MD8557194@GMAIL.COM)(0)(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
51 W.P.(C)-1594/2007 

 
 
WITH W.P.(C) 3938/2011 
W.P.(C) 6900/2012 
W.P.(C) 2858/2015 
W.P.(C) 612/2015 
W.P.(C) 8086/2016 
W.P.(C) 5304/2023 

JAI PRAKASH & ORS.  
V/s D.D.A. 
  

RAJIV AGARWAL, ARUN BIRBAL, 
SARVESH BISARIA 

 

 OTHER DETAILS OF ADVOCATES: 
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52 W.P.(C)-3938/2011 
CM APPL. 9852/2024 
CM APPL. 10001/2024 
CM APPL. 10495/2024 
 
 
 
 
WITH W.P.(C) 612/2015 
W.P.(C) 2858/2015 
W.P.(C) 8086/2016 
W.P.(C) 6900/2012 

DDA  
V/s BHAN PRAKASH SHARMA AND ORS 
  

ARUN BIRBAL, ARUN BIRBAL, S L 
SAGAR, SARVESH BISARIA, 
GHANSHYAM MISHRA, SARVESH 
BISARIA 

 

 
 

OTHER DETAILS OF ADVOCATES: 
SARVESH 
BISARIA(SARVESHBISARIA@YAHOO.COM)(9811111210)(RESPONDENT) 

 

53 W.P.(C)-6900/2012 SUSHIL KUMAR AND ANR  
V/s D.D.A. 
  

H.V.SINGH, ARUN BIRBAL  

 OTHER DETAILS OF ADVOCATES:  
54 W.P.(C)-2858/2015 

CM APPL. 6095/2024 
CM APPL. 6096/2024 

RAMBIR SINGH  
V/s DELHI DEVELOPMENT AUTHORITY 
  

SUDHANSHU TOMAR, MUKESH 
KUMAR VERMA 

 

 OTHER DETAILS OF ADVOCATES:  
55 W.P.(C)-612/2015 

CM APPL. 21058/2019 
JAGPAL SHARMA  
V/s DELHI DEVELOPMENT AUTHORITY 
  

SUPHANSHU TOMAR, MUKESH 
KUMAR VERMA 

 

 OTHER DETAILS OF ADVOCATES: 
MUKESH KUMAR 
VERMA(UANDVASSOCIATES2009@GMAIL.COM)(9810379289)(PETITIONER) 

 

56 W.P.(C)-8086/2016 BHANWAR PAL SINGH AND ORS  
V/s DELHI DEVELOPMENT AUTHORITY 
  

SUDHANSHU TOMAR  

 OTHER DETAILS OF ADVOCATES:  
57 W.P.(C)-5304/2023 ISHWAR SINGH & ANR.  

V/s DELHI DEVELOPMENT AUTHORITY 
THROUGH ITS SECRETARY 
  

SARVESH BISARIA  

 OTHER DETAILS OF ADVOCATES: 
SARVESH 
BISARIA(SARVESHBISARIA@YAHOO.COM)(9811111210)(PETITIONER) 
SARVESH 
SINGH(SARVESHBISARIA@YAHOO.COM)(9811111210)(PETITIONER) 
DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 

 

 
 
 
 
 
NOTE:CM APPL.13558/2025 SHALL BE TAKEN UP ALONGWITH RFA-697/2023  LISTED AT ITEM NO.25 
 
NOTE:CM APPL.13663, 13664/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-13501/2024  LISTED AT ITEM NO.36 
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                      COURT NO. 22 
     HON'BLE MR. JUSTICE MANOJ JAIN  
 
 
 
Meeting link 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  
 
Meeting number 
 
2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
mjcourtmaster@gmail.com 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
109 CM APPL. 13709/2025 

In W.P.(C)-3457/2022 
SANJAY SHALIGRAM SAKALLEY  
V/s ICICI HOME FINANCE CORPORATION 
LIMITED 
  

VISHWENDRA VERMA  

 OTHER DETAILS OF ADVOCATES: 
VISHWENDRA 
VERMA(VERMA.VISHWENDRA@YAHOO.CO.IN)(9871704611)(PETITIONER) 
PUNIT BHALLA(PUNITBHALLA@GMAIL.COM)(9810080772)(RESPONDENT) 
VISHWENDRA 
VERMA(VERMA.VISHWENDRA@YAHOO.CO.IN)(9871704611)(PETITIONER) 
PUNIT BHALLA(PUNITBHALLA@GMAIL.COM)(9810080172)(RESPONDENT) 
PUNIT BHALLA(PUNITBHALLA@GMAIL.COM)(9810080772)(RESPONDENT) 
VISHWENDRA 
VERMA(VERMA.VISHWENDER@YAHOO.CO.IN)(9871704611)(PETITIONER) 
PUNIT BHALLA(PUNITBHALLA@AOL.COM,)(0)(RESPONDENT) 

 

110 W.P.(C)-2878/2025 
CM APPL. 13722/2025 

DR. MOHD SHOEB ALI  
V/s THE BANKING OMBUDSMAN & ORS. 
  

FAHIMUDDIN AHMED KHAN  

 OTHER DETAILS OF ADVOCATES: 
F.A. 
KHAN(SYNDICATE.ADVOCATES@GMAIL.COM)(9911997475)(PETITIONER) 
HAMEL PARIHAR, UNION OF INDIA, SK 
ROUT(HAMELPARIHAR@REDIFFMAIL.COM, UOIDHC@GMAIL.COM, 
ADVSKROUT@YAHOO.COM)(1123384193)(RESPONDENT) 

 

111 W.P.(C)-2880/2025 ONGOING TRADING COMPANY PRIVATE 
LIMITED THROUGH ITS AUTHORISED 
REPRESETATIVE MRS. TAJINDER KAUR 
CHAHAL   
V/s BANKING OMBUDSMAN & ORS. 
  

JAI ANANT DEHADRAI SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH SHARMA(OFFICE@DEHADRAI.IN)(9588276327)(PETITIONER) 
SATSINSAH, RBI, IDFC BANK, IDFC BANK(SATSINSAH1965@GMAIL.COM, 
CRPC@RBI.GOV.IN, BANKER@IDFCBANK.COM)(0)(RESPONDENT) 
HAMEL PARIHAR, LEXORBIS, SSA LAW FIRM(HAMELPARIHAR@GMAIL.COM, 
MAIL@LEXORBIS.COM, SSALAWFIRM@SSALAWFIRM.IN)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
112 W.P.(C)-177/2022 

CM APPL. 54170/2024 
 
 
 
WITH W.P.(C) 9905/2023 

MR. RAKESH TIRATH & ORS  
V/s SECURITIES AND EXCHANGE BOARD 
OF INDIA & ORS 
  

PRANAV SARTHI, SANDEEP 
CHILANA, RAJIV KUMAR, 
SUREKHA RAMAN, ASHISH 
PRASAD, SHANKH SENGUPTA, 
ASHISH AGGARWAL, SANDEEP 
CHILANA 

 

 OTHER DETAILS OF ADVOCATES: 
MALVIKA 
KALRA(MALVIKA.KALRA@PARINAMLAW.COM)(9810400283)(PETITIONER) 
SEBI(SEBI@SEBI.GOV.IN)()(RESPONDENT) 
SANDEEP 
CHILANA(SANDEEP.CHILANA@CCLAW.IN)(9910084446)(PETITIONER) 
VEDANT KUMAR(VEDANT.KUMAR@TRILEGAL.COM, 
ASHISH.PRASAD@ACARALAW.COM, 
MANISH.KAMTI@TRILEGAL.COM)(0)(RESPONDENT) 
RAJIV KUMAR(RAJIVPATHAK123@GMAIL.COM)(9899395409)(RESPONDENT) 
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SUREKHA RAMAN(MAIL@KJJOHN.COM)(9818392502)(RESPONDENT) 
ASHISH 
PRASAD(ASHISH.PRASAD@ACARALAW.COM)(9810455042)(RESPONDENT) 
SHANKH 
SENGUPTA(MANISH.KAMTI@TRILEGAL.COM)(9650014197)(RESPONDENT) 
ASHISH 
AGGARWAL(AASHISHADVOCATE@GMAIL.COM)(9810077771)(RESPONDENT) 
SANDEEP 
CHILANA(SANDEEP.CHILANA@CCLAW.IN)(9910084446)(PETITIONER) 

 
 
 
NOTE:CM APPL.13525/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-15068/2024  LISTED AT ITEM NO.46 
NOTE:CM APPL.13528/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-965/2025  LISTED AT ITEM NO.4 
 
 
 
 
 
 
 
 
 
     COURT NO. 16  
     HON'BLE MR.JUSTICE DHARMESH SHARMA 
 
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

faisal.zaki@dhc.nic.in  
 
 
CLICK HERE TO JOIN VC: 
 

ITEM 
NUMBER 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10 
 
MEETING NUMBER:  25127330441 
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
53 CONT.CAS(C)-348/2025 MR. UMA SHANKAR MEHTA  

V/s GOVT. OF NCT OF DELHI AND 
ANR. 
  

UMA SHANKAR MEHTA  

 OTHER DETAILS OF ADVOCATES: 
UMA SHANKAR MEHTA 
(MEHTAU534@GMAIL.COM)(9968971318)(PETITIONER) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

54 FAO-53/2025 
CM APPL. 13681/2025 
CM APPL. 13682/2025 

ASHOK KUMAR  
V/s KRISHAN KUMAR & ORS. 
  

GURDEEP SINGH SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
GURDEEP 
SINGH(GURDEEPADV39@GMAIL.COM)(9811285193)(PETITIONER) 
KAVITA (ADVOCATEKAVITASAINI@GMAIL.COM)(0)(RESPONDENT) 
ADVICELAW(ADVICELAW2@GMAIL.COM)(0)(RESPONDENT) 
GURJIT SINGH(ADV.GURJITSINGH@YAHOO.COM)(0)(RESPONDENT) 
ANIL(ANILPOOJA25@GMAIL.COM)(0)(RESPONDENT) 
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COURT NO. 24   
HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 
 
CLICK HERE TO JOIN VC: 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 
 

ITEM 
NUMBER 

cmnegi93@gmail.com  
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
68 CM(M)-453/2025 

CM APPL. 13693/2025 
MR VANIT SARDANA  
V/s MRS BHARTI ARORA 
  

MRINALINI SEN GUPTA  

 OTHER DETAILS OF ADVOCATES: 
MRINALINI 
SEN(MRINALINI@SENLEXCHAMBERS.IN)(9873367274)(PETITIONER) 
BHARTI ARORA (BHARTI03.ARORA@GMAIL.COM)(0)(RESPONDENT) 

 

69 CM(M)-454/2025 
CM APPL. 13701/2025 
CM APPL. 13702/2025 

ANIL SINGH  
V/s PAWAN GULATI 
  

AMIT ALOK  

 OTHER DETAILS OF ADVOCATES: 
AMIT ALOK()(8588844192)(PETITIONER) 

 

70 CM(M)-455/2025 
CM APPL. 13704/2025 
CM APPL. 13705/2025 

SMT SUMAR  
V/s CHANDER DEVI & ANR. 
  

JATIN KUMAR  

 OTHER DETAILS OF ADVOCATES: 
LEGALUS 
CONSULTING(ISHLEENAAHUJAA@ICLOUD.COM)(0)(PETITIONER) 
VERMAABHISHEK(VERMAABHISHEK035@GMAIL.COM)(0)(RESPONDENT) 

 

71 CM(M)-456/2025 
CM APPL. 13706/2025 
CM APPL. 13707/2025 

M/S KANHIYA LAL PRAKASH KUMAR  
V/s M/S AJM HOUSING PVT. LTD. 
  

KESHAV KUMAR VERMA SUBJECT TO OFFICE OBJECTION  

 OTHER DETAILS OF ADVOCATES: 
KESHAV KR VERMA 
(ADVOCATEKESHAV.VERMA@GMAIL.COM)(0)(PETITIONER) 

 

 
 
 
 
NOTE:CM APPL.13520/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-1361/2022  LISTED AT ITEM NO.01 
 
 
 
 
HIGH COURT OF DELHI      REGISTRAR(LISTING) 
05.03.2025. 
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